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FOURTEENTH KERALALEGISLATIVEASSEMBLY

Ninth S€ssio[

BULLBTIN_PART I
(Brief Record of Proceedi4s )

Monaay, January 22,2018

I'o. 93

The Govemor was received at tbe anrance of ih€ chanb€r of the Assembly

by the Sp€ak€r, the Chief Ministea the Minister for Parliamentary Affairs,

Secr€tary, Kerala Legiilative Assembly and the Chief Secetary and was led to the

dais. When the Governor and ihe Sp€aler ardved at their r€spective positions on

the dais, Natioml Anihem was played.

TheAssembly met at9.00 a.m. wilh Mrspeaker in the Chair.

The Gov€rnor delivered the Address to the Legislative Assembly. After the

Address, when rhe Govemor took position in ftont of his seat, National Anthem

was played agaill. After depanure of the Govemor the business of ih€ House was

resumed wilh M..Speaker in the Chair. Copies of Gov€rnois Address were

distributed to the Members. The Spealer informed the House that the discussion on

the Motion of Thanks to Govemo/s Addrcss would commence from January 25,

2018 and that those Membeh who presume to gve notice of amendDents to the

Motion of Thanks mCy do so b€for€ 3.00 p.m. on Ttr€sday January 23, 2018.

lBanners were raised by dr€ Menb€rs belonging to rhe Opposition at lhe

onset of the Adahess by th€ covemor.l

The House adjoumed at 10.38 a.n. to meet again 9.00 a.m. on Tuesday,

January n.2018.

V K. BA3U PRAXAST,
Sectetary.
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